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IN THE INCOME TAX APPELLATE TRIBUNAL “C” BENCH: KOLKATA
A TAA FAR, AW T Ud A YT $AR G, =10k Tedg & THeT
[Before Shri Rajesh Kumar, Accountant Member & Shri Pradip Kumar Choubey, Judicial Member]

I.T.A. No. 1193/Kol1/2023
Assessment Year: 2014-15

Sharanjit Kaur Vs. | ITO, Ward-29(4), Kolkata

(PAN: AFMPK 8958 A)

Appellant / (3rdrem) Respondent /(e 2f)
CORRIGENDUM

Per Rajesh Kumar, AM:

By virtue of application preferred by the assessee, the Ld. Counsel for the

assessee correctly pointed out an inadvertent typographical error in I.T.A. No.
1193/Kol/2023 for AY 2014-15. The PAN has wrongly been mentioned as AAACG
9668 H instead of PAN AFMPK 8958 A. Hence this corrigendum is issued to modify

the order accordingly. The impugned order is hereby corrected and the PAN shall be

read as AFMPK 8958 A.

Hence this corrigendum is issued to modify the order accordingly.

2. In the result, the appeal of the assessee is allowed.

Order is pronounced in the open court on 17" September, 2024

Sd/-
(Pradip Kumar Choubey /FeI9 FHAR i)

Judicial Member/=a1RIes Je&T

Sd/-
(Rajesh Kumar/ITeier $AR)

Accountant Member/o/@r &

Dated: 17" September, 2024

SM, Sr. PS
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